legitimate protection to the Indian industry, small, medium and large and delay signing of these
free trade agreements with ASEAN, with China. We are not planning 1o sign it with China
because it is not a market economy. And go a little slow on this external liberalisation? My
request and guestion to the hon. Minister is this. Will you go slow with external liberalisation?
Give us infrastructure 3 give us things in India j help us grow here 3 create demand here; take fiscal
and monetary measures, as you yourself said, but go slow on external liberalisation for, at lsast,

avyear. This is going to be a very diffizult yvear for the Indian industry and the Indian economy, Sir.

SHRI PRANAB MUKHERJEE: Sir, all the measures necessary to boost the Indian economy
will be taken. There is no doubt in it. So far as the Free Trade Agresment with the ASEAN is
concerned, it is still at the negotiating stage. In fact, the negotiations are not yet complete.
Warious countries are involved in it The hon. Member is very knowledgeable and he knows it fully
well that it takes time. So, we should not give a wrong signal right now. The support, | would not
use the word “protection’, the support which the Indian economy requires will be given. That is
why | am laying emphasis on both the fiscal corrections and the monstary corrections. Unless
these two are moved together and they move in harmony, it would be difficult 1o tackle the
problem. There is no room for complacency. The situation is difficult and it is not easy. But, at
the same time, we need not gst anything by simply pressing the panic button. The problem is
complex and the situation is difficult. We shall have to collectively face the situation and
overcomes the crisis, of which we are confident.

Investment in development of National Highways

*52, OR. JANARDHAN WAGHMARE
SHRIMATI SHOEHANA EHARTIA:

Will the Minister of SHIFFING, ROAD TRANSFORT AND HIGHWAYS be pleased to
state:

(a) whether the Union Government has, recently, announced a Rs. 14000 crore scheme 1o
develop National Highways;

(b) if so, whather most of the MNational Highways are in dilapidated condition and are not
traffic worthy;

(C) if s0, in what manner Governmeant is going to invest Bs. 16000 crore on National
Highways ;

whether any time bound programme has been formulated 1o renowvate the Mationa
d heth i bound has b f lated he Mati |
Highways ;and

(&) if s0, the details thereof?

THE MINISTER OF SHIPPING, ROAD TRANSFORT AND HIGHWAYS
{SHRI T.R. BAALUY: (&) to (&) A Statement is laid on the Table of the House.

F¥The question was actually asked on the floor of the House by Dr. Janardhan Waghmare.



Statament

(a) and (c) The Government has not announced any scheme amounting to Rs. 16,000
crore recently to develop Mational Highways (NHS). However, the Government has approved 13
projects with total cost of Rs. 15,326.34 crore under Mational Highways Development Project
(NHDP) on 26.12,2008 for implementation on Public Private Partnership (PPP) mode. The
details of these projects are annexed as statement (See below).

(b, (d) and (e) Development and maintenance of NHs is a continuous process to keep
thege in traffic worthy condition according to the condition of road, traffic density, #fer-se
priority and availability of funds.

Statemeantf

Dgtails of the 13 profects approved on 26.12.2008

. Propct Mame MH Marme of Lengh Total costincludng
Mo. Mo, Shte (inkm) landacqustticn,
rehabiltation and
resettiemernt of
propct affecied
personsand
pre-construction
{(Ps.incross)
1 2 3 4 5 &
1. Hyderabad—\Vijayawada Q Andhra 181 1603.31
(km. 40/0 to km 221/0) Pradesh
2. Tirupati-Tiruthani-Chennai 206 Tamil 1244 Q225
MNadu
3.  RKundapur-Surathkal 17 Karnataka 20.08 a1

(km.283.30-km.358.08) and
Mangalora-KNT/ Kerala
Border (km.3.70—km.17.00)

4. Kishangarh-Beawar 8 Rajasthan 3.6 727.38
5. Gazhiabad-Aligarh 21 Uttar 126.3 1570.18
Pradesh
4. Amritsar-Pathankot 15 Pungahb 102,42 831
7. Kuttipuram-Edapally 17 Kerala 112 1643.2
8. Pune-Sholapur (Package I} 2 Maharashtra 10 Q65.3
@,  Coimbators -Mettupalayam o7E Tamil 50 582.25
section of NH=67 Ext. in MNadu
Tamil Madu




1 2 3 4 5 &

10, Muzaffarnagar-Haridwar - 58 and |ttar 79 1516.42
Dehradun 72 Pradesh/
Uttarakhand
1. Patna-Buxar 30and Bihar 125 1757.4
84
12. Khagaria-Bakhtiarpur 3 Bihar 120 1766.3
13. Elevated Road=Cheannai 4 Tamil
Port MNadu 18.3 1530

DR. JANARDHAN WAGHMARE: Sir, the development of a country depends upon the
conditions of the roads and highways. But, our highways ars not in good condition. They are, at
times, hazardous. Contractors are not honest enough. The money that is spent is gona. Insuch
a situation, can the Government ensure the quality of roads and give guarantee at least for a
small period? That is my quastion.

SHRI T.R. BAALLU: Sir, the national highways are being maintained periodically under
various schemes of ordinary repair, periodical renswals, special repairs and flood damage
repairs and so on. In 2005-04, we have provided Bs.84¢6 crores and we have spent RBs. 822
crores; in 20056-07, the allocation was Rs./792 crores and we have spent Bs./762 crores; in
2007 -08, the allocation was Bs. 971 crores and we have spent Bs.952 crores; this vear, Rs. 948
crores was the allocation and RBs. 538 crores we have spent now and we will be spending the
balance in the next couple of months.

DR. JANARDHAMN WAGHMARE:! My second supplementary is, the Gowernment has
undertaken certain projgcts. One of them is the highway connecting Fune 1o Solapur. But, there
is Highway Mo.2, which connects Pune-Solapur and it goes to Hyderabad. Is it the same
highway or a new one?

SHRI T.R. BAALU : Sir, under NHEP-III, we have included Pune-Solapur sub-progct and
we have awardsd the work vesterday.

SHRIMATI SHOBHANA EHARTIAL Sir, in view of the liguidity crunch, many are finding it
difficult to fund the projpcts. Banks are also finding it difficult to sanction the loans, spscially as
far as the intersst rates are concerned. In view of that, | would like 1o know from the Minister
whather the Governmeant is thinking of further increasing the concession period;and, if so, what
i5 the yardstick that you would use to determine which progct reguires extension for giving a
further concession period?

SHRI T.R. BAALU: Sir, actually the Government is alive to this situation and, of late, we
have decided to extend the economic stimulus. First of all, the total project cost is increased by
20 per cent and 10 per cent for progcts whose feasibility reports were prepared in 2004 and
2007, regpectivaly. The full viability funding up 1o a maximum of 40 per cent is 1o be released
during the construction period. Indian Infrastructure Finance CGompany Limited to refinance up to



&0 per cent of the bank loans for PPP projgcts by raising tax-free bonds. These are the stimulus
packages that we have extended. Sir, the maximum concession period can be up 1o 30 yvears.,

. I T aEe = Ja W1 S, $3 IR UH R § 6 W grgd Bl oig I ged
& WY 9 WpR B2 ] 56 8, T 0 WReR W 99a | 7vd & forv dy e 95 81 e
& 3% Fera g1gd & fory o &1 s IR OR | W =Y, 96 ggd wareT e g e
TS TE B € T 3 TATH T ATF T ESUS] 59 oUd 81 e (6 99 W Tell o Th| o
Tl W TR w1 s of, S8 g9R SR TR TafeR | #idx 52191 &l g, WY a0
TP A3 Blsd Wipd (Gl 27| 39 27 | 390 WeR 7 S forg &9 31 98 o famm)
MY T | A9t gTedel & oy $is 8 81 7T 919 7N ¥ 3O § wewEs & fow
frert €, T 981 9% FemT 954 qfiod 81 91 81 IR E © Hrh | ) vgel o Heem g5 o
YT ETSaT 2, U B89 B9 | Sifteeaud] 3id Mg ¥ =5 11 ERf §Y ARIEETE & &, 89 W%
T P G318, ol [P 3§ [priority B T3 Pl €1 H T8 5 IETE (& 16 TAR BRIS B9
fo, SR W TRE-TRE IS A A S8, U8 B Al § & Wvad: U SHE 918 & Haer Y g1
B4 e ST =eel € 6 o 57 Femie g1gaor & ferg g Rl o4, gwe e 08 & b
S I8 T 81 9T, S06] Uee ol & OT S99 felane g & o forme! = o, foraa!
EIER Rl

SHRI T.R. BAALU: Sir, first of all, this amount of Bs.16,000 crores is naot for a particular
programme; it is for 13 progets of NGH.CW.P. VI and NGH.DWGP.-lll. At the same time, this is not
intended for maintenance. But whatever problem my friend faces, if he writes to me about it, |

will dafinitely step into that and see that it is rectified. Moreover, the State Government has
nothing 1o do with the financing; the Central Gowvernment is financing the maintenance. If thers is
any shortags of finances or any such problem, | think, he can send it to us now itself and | would
attend to it today itself.

3fY Te=RTIEer iftr : geggTe, WYY FEISY | 39 99T & offfRT ue H fewd oF & forw
fope T HewgT = g1 SEryT, 379 ST &

sffwmafar: 9 waret gE

afy SR q1ftT : TE)5T, W U WaTd 571 TR & a1 e1fR e o g R g,
Ofe 3Hd ¥ 378 5 Bl Brey, 9 fivaie sgigmm

sfyermafer: 9 waTel 4B el

21 SERTEY WYY : TR, A AR R | A A R y, g & O g i Wi
e BT Sl [6@Ts o 18 e 1ad, e <1 14 a1 ...(TFM)...

aff JuTafay ; ST AT 1= Tl Please do not make a statement. o (Intermiptions ...
Pleass ask your gusstion.

't SETeREeT YT : WY, Tl & Ui U8 HEwTd B L. (aar).

MR. CHAIRMAN: This is not a fair statement. ... (nterruptions ... Please put your
QUESTION. wa s (IHEILDHONS Ju v

3f} TR TIfer : W, AR W1 M I8 € & 9 U gHivayy §ee o €, 9Tel W
84 RIRTeTel <IWT BPL ¥ Y& & 31k 98 sfeardiarged &= 8|



sftemafer: ame wara T gfew

3fY TR 9Ifty : FAENEy, # Bae ge1 el e & (5 SIS M1 < T S HeHg e
ST 7, 39 " a1 751 weisy @ ey &= g, fwves = ¥ fegarer 9 W
TS B850 BT VAT B3 &, THD DM @ 13W O T T 27 Wl 9B 4 o 3 "ard §,
PIAG W D= TP AT g5 T=-5 1 4 AT &1 B fagives ISR H, SvaR Y56 &
e TN-F I 1Y B, SHST B 95 981 gaT 71 ARy, 3 S19d Fed | #H 1 aeey o
TE ST ArE< |

SHRI T.R. BAALU: Sir, the question is totally out of the ambit of the main qusstion. The
main guestion pertains to the amount of 14,000 cromss rupses that has to be placed for the
development of 13 projects. This guestion is not at all in the ambit of the main guestion.

SHRI BAMA CHANDRA KHUNTIAS Sir, | would like to know from the hon. Minister whether
the Government would like to take up the progcts of Bapmunda-Panikoili Highway and also
Angul=3ukinda Mational Highway because these two Mational Highways are very important for
carrying the mining products and mining ores 1o port head. Will the hon. Minister kindly take up
thaese two National Highways for development work ?

SHRI T.R. BAALU: Sir, it is a suggestion and we will definitely lock into it.
MR . CHAIRMAN : Quastion No.bd. ... (Interruptions ...

MB. CHAIRMAN : Q.No. &4, (mrerru,orfons) Only three supplementariss will be allowsd and
not more than that. The rule is very clear. (nternptions)

SHRI M. VENKAIAH NAIDU ® Sir, | am not asking a question. The condition of the Mational
Highways across the country is a concern for all the peopls. Naturally, many peopls are putting
this guestion.

WMB. CHAIRMAM ! | suggsst that you raise it so that we can have a dstailed discussion.

2 T TR T T e T AL (SIEaT )L TS (5T ST (ST ).

31 SEARIIO qIfdT : v, 3 UY T 9IS S (ST
3t A= R WO ST, 3T B Bl aEl e (T ..

SHRI T. B. BAALU: We can have a dstalled discussion. We can have an one hour

discussion. | welcome the discussion. (nterruptions)

MR. CHARMAN: Pleass sit down. (Interuptions) Just listen to me. Please.
e (intarruptions . Please, please... (nterruptions Ju. The hon. Member has suggested and
the hon. Minister has accepted that this is subject for discussion and he would agree for a

digcussion.

SHRI T.R. BAALU: Sir, the quastion pertains to 16,000 crores which will be invested on 13

projects. (intermiptions)

SHRI MAHENDRA MOHAM ! Sir there should be a discussion on this in this Session only.



MR. GHAIRMAN i Please... (Inferniptions )...This is not correct. (inferruptions ) There is a
procedurs for deciding it. We will go through it.

SHRI MAHENDRA MOHAN = If we can give all the time to Satyam in Question Hour, then,
why not for this 7

SHRI T. R. BaalLU: | am ready to discuss on this guestion at any time, aven now.
(Irternsptions)

MR . CHARMAM i Fair enough. YWe will sIct it as per procedures.
Question No. &3 has been withdrawn.
*53, [Withdrawn ]
Frozen demat accounts
*64. SHAI B. K. HARIPRASAD : Will the Minister of FINANCE bs pleassd 1o state®

(a) whether Government has initiated moves to forfeit the funds locked up in more than
twelve lakh frozen demat accounts as unclaimed property;

(b} whether the sum total of these frozen demat accounts is around Rs. 20,000 crorss ;

(¢} whether the account holders of the frozen demats havs been served with a final notice
to comply with statutory norms ; and

(d) if so, the details thereof?

THE MINISTER OF FINANCGE (SHRI PRANAB MUKHEFLJEE): (a) to (d) A statement is laid
onthe Table of the House.

Stafament

(a} to (d) It has been decided to make PAN mandatory for all categories of demat account
holders in respect of such accounts opened by them on or after April 1, 2006. In respect of
demat accounts which existed prior 1o April, 1, 20048, Securities and Exchange Board of India
(SEBI) had given September 30, 2004 as the deadline for production of PAN. This was extendad
to December 31, 2006, The demat accounts of those investors who did naot comply with the
mandatory PAN requirement by Dscember 31, 2006, were suspended for debit fe. frozen with
effect from January 01, 2007, Efforts have been made to inform the bensficial owners 1o provide
PAMN and activate the frozen accounts. As per data furnished by the two depositories, the total
number of frozen accounts has come down from a little cver 43.5 lakh accounts on 01-01-2007
to about 6.55 lakh accounts on 31-01-2009. Correspondingly, the assets in the frozen accounts
have come down in value from about Rs. 38318 crore to Rs. 8804 crore for the same period.
Thers is a proposal to declare the frozen accounts with the Depositories as unclaimed, so as 1o
consider forfeiture of the unclaimed securities.

SHRI B.K. HARIPRASAD: Mr. Chairman, Sir, the answer given to me by the Ministry is very
disappointing. The demat account was introduced to maks it easier for investors 1o buy and sell
the shares. We have been witnassing Ict of scams year after year. Though the Government has



